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CANCELLATION OF RATION CARDS

393 SHRIMALLIKARIUNKFIARGE:
SHRI JOHN ERITTAS:

WiII thc MiNiStCT Of CONSUMERAFFAIRS, FOOD AND PIIBLIC DISTRIBUTION
Swtrdlqrr&,sr{-q3itrgrffi*,fraWrd*Uepteasedtostate:

(a) whether more than tlree crore ration cards have been cancelled so far for not being
linked with Aadhaar;

O) ifso, details tlhereof and the reasons therefor during last three years, year-wise along
with number of cancellled ration cards rvhich belonged to Adiiasi/margin;lised;;;m;ities;

(c) whether there have been cases where finger-print/iris scanner for Aadhaar verification
has not worked in remote/rurautribal areas and that has led to the cancellation;

(d) if so, Govemmr:nt plan to avoid such incorrect cancellations; and

(e) the number of ration cards registered for migrant workers ineachof four metro cities
during the last three yerars?

AilSTVER
THE iIINISTER OF STATE CONSUMER AFFAIRS, FOOD Al{D

PUBLIC DISTRIBUTION
(sHRt ASHWIN! KUMAR GHOUB EY)

(a) & (b): Under the National Fo^od Security Act, 2013 G.IFSA), the nonJinking of
beneficiaries Aadhaar j.s not a ground for cancellaiion oi deletion'of their ration .urar. ru.tlr"r,
Departrnent has extenried the timeline given to the StatesruTs under the Notification dated
08/0212017 (as amenderd from time to time) issued in exercise of Section-7 of the aadhaar act
20^16, for completing the Aadhaar seeding of ration cards up to 3l/03/2022. However, as part
of regular technology driven TpDS operations, and due to tle digitization of ration .*a, autoin all statesAJTs, continuou-s. de-duplication digital data, permanent migration/deaths of
beneficiaries, identification of ineligible/duplicate/fake ration cards, etc. thJStatesfuis have
reported the cancellation of about 4.28 Crore such bogtrs ration cards tluring the perioa ZOt+ to
2021 so far. Accordingly, the year vvisc number of cancelled ration cards i*ini trr" last three
years, regardless of social status, is shown in the table below:

Year 2018 2019 2020
No. ofbogus ration cards cancelled (in Lakhs) 59.9 24.2 22.3



(c] c (a): As pe:: the extant instructions of the Department dated 24.10.2017 ard08.11.2018, all StatesAJTs have been advised that no genuine benenciaryzhou."rroia"rrrul u,deleted 
.from the lisl of eligible households and shall-not be denied tr,Li. ."titrJqr"t" 

"rfoodgrains under NFSA for want of Aadhaar number or only on the ground 
"ir"ip"i.*.r.gan Aadhaar number, failure of biometric authentication due to netwo=rk/ connectiviiy/ linking

issues or any other technical reasons etc,

!e): The technolo6ly driven one Nation one Ration card (oNoRC) plan under public
Distribution System (pDS) reforms, ailows a[ NFSA benefici-i.r, irrii.rr*]v migrant
beneficiaries, to seamlessly access and lift their entitled foodgrains from'any 

"r""t 
lri. poirt

of Sale (ePoS) device enabred Fair price Shop (Fps) in the corntry ty *irg tr,.i.
existing/same NFSA ration cards with biometric/Aadhuu. uurr,.rrti.utior.uiir," iml"f rimrg
the foodgrains. As suLch there is no requirement of registration for portability of .ution .u.a.
under ONORC.
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